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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OF
THE NATIONAL COMPANY tAW TRIBUNAL ON 29.09.2016

NAME OF THE COMPANY: M/s. R.K. Gupta & Anr, V/s. Sh. Suresh Manchanda & Ors. M/s,
Markettimes W hlt. Ltd, & ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learned counsel for the parties are present. Learned counsel seek and are given 2 weeks'time

as last chance to advance the arguments in the matter.
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